IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

Date : 03.01.2025

Notified

1 |y pas é87/202 03.01.2025 |CRLMC/4785/2024 |10 c
2 |L MOHANTY é89/202 03.01.2025 |CRLMC/4784/2024 |10 c
3 |1 AcHART é92/202 03.01.2025 |CRLMC/4612/2024 |10 c
: P é99/202 05 01 2095 ZP(C)/31184/202 o -
5 |s cupra §25/202 03.01.2025 ?P(C)/39403/202 10 c
6 |s cupTa §26/202 03.01.2025 ?P(C)/36536/202 10 c
7 |s cupra §27/202 03.01.2025 [WP(C)/263/2022 |10 c
8 |s cupta 328/202 03.01.2025 [WP(C)/390/2022 |10 c
9 ﬁ{i:NAYAK 231/202 03.01.2025 |MACA/68/2020 10 c
10 |M Kar 234/202 03.01.2025 ZP(C)/32303/202 10 c
. EiﬂiiT §35/202 03 012025 ZP(C)/32253/202 o .
12 M Kar 536/202 03.01.2025 ZP(C)/31080/202 10 c
13 |s cupra §37/202 03.01.2025 [WP(C)/873/2022 |10 c
14 |s cupTa 338/202 03.01.2025 [WP(C)/388/2022 |10 c
15 |s cupta 240/202 03.01.2025 [WP(C)/386/2022 |10 c
16 |M KAR 241/202 03.01.2025 ZP(C)/31089/202 10 c
. §I§WAL §42/202 03 01 2095 ?P(C)/32012/202 o -
s giﬂiiT §47/202 03 012025 QP(C)/32191/202 L .




19 M KaR §48/202 03.01.2025 ZP(C)/32062/202 10 c
20 |s cupTA §5O/202 03.01.2025 [WP(C)/262/2022 |10 c
21 [PILLIE §51/202 03 01 2095 ?P(C)/32508/202 i -
22 [FANIIT §52/202 03 012095 gP(C)/32195/202 i -
23 |B BEHERA 255/202 03.01.2025 gp(c)/29100/202 10 c
24 M KAR §57/202 03.01.2025 ZP(C)/32169/202 10 c
25 |s cupTa §60/202 03.01.2025 [WP(C)/2270/2022 |10 c
26 |s GupTA §62/202 03.01.2025 [WP(C)/1501/2022 |10 c
27 M ROUT §64/202 03.01.2025 |CRLMC/4789/2023 |10 c
28 |L SAHOO §67/202 03.01.2025 gP(c)/l7501/200 7 U
2o ;HSNTIA §68/202 05 01 2095 gP(C)/10024/201 ; 5
30 |T SETHI §69/202 03.01.2025 gP(c)/26569/202 7 U
31 |7 SETHI §71/202 03.01.2025 [WP(C)/9980/2023 |7 U
32 |7 SETHT ?73/202 03.01.2025 |CMP/965/2023 7 U
33 |T SETHI §75/202 03.01.2025 ?P(C)/21424/201 7 U
34 |T SETHI 276/202 03.01.2025 gP(c)/11765/201 7 U
35 |T SETHI 278/202 03.01.2025 gP(c)/24461/201 7 U
36 |T SETHI ?79/202 03.01.2025 SP(C)/20153/202 7 U
37 |1 sETHI ?80/202 03.01.2025 ?P(c)/11657/202 7 U
38 |T SETHI ?81/202 03.01.2025 gP(C)/26556/202 7 U
39 |H B JENA ?83/202 03.01.2025 |CRLMC/2622/2024 |10 c
40 |M K PANI 284/202 03.01.2025 ZP(C)/26601/202 7 U
41 |T K NAYAK 285/202 03.01.2025 |CRLMC/2622/2024 |10 C
|42 M K PANI |286/202 [03.01.2025 |ABLAPL/14965/20 |7 U




| 5 24 |
B N 289/202

ZE R R 03.01.2025 |[WP(C)/1325/2016 |7 U

44 |G BARIK §9l/202 03.01.2025 |CMP/204/2020 7 U

45 |p BASTIA §92/202 03.01.2025 gp(c)/28538/202 7 U

46 |p BASTIA ?93/202 03.01.2025 |CMP/905/2024 7 U

47 |Ao K PANDA 294/202 03.01.2025 QP(C)/16737/202 7 U

48 |G c Dpas 295/202 03.01.2025 |FAO/72/2022 7 U
B.K. 299/202 WP (C) /18997/202

49 2% : 03.01.2025 |, 10 c

50 |L D SAHU §06/202 03.01.2025 ?P(C)/28934/202 10 c
M R 309/202 WP (C) /28962/202

51 [ovrray o 03.01.2025 |, 10 c

52 |p BEHERA 211/202 03.01.2025 ZP(C)/29495/202 10 c
M R 313/202 WP (C) /28930/202

53 [ovrray |2 03.01.2025 |} 10 c

54 |S MISHRA 315/202 03.01.2025 gP(c)/29803/202 10 c
BRAJA

55 |MOHAN 216/202 03.01.2025 ZP(C)/32839/202 10 c
SARANGI

56 |c.rana 217/202 03.01.2025 ?2LAPL/14981/20 10 c

57 |JR BISWAL 233/202 03.01.2025 2LAPL/12951/202 10 c
G B 342/202

58 |oaoioa s 03.01.2025 |RPFAM/320/2024 |10 c

59 |K.K.PANDA 343/202 03.01.2025 ELAPL/12939/202 10 c
P K 360/202

60 |omanzy o 03.01.2025 |[MATA/37/2023 10 c

61 |M pas 261/202 03.01.2025 |CMAPL/865/2023 |7 U
B R 365/202

62 oo ar e 03.01.2025 |[MATA/123/2023 |7 U

63 |D BISWAL 369/202 03.01.2025 ZP(C)/18177/202 7 U

64 |k DpAS 272/202 03.01.2025 |WP(C)/849/2016 |7 U

|65 M R BARIK 374/202 [03.01.2025 |ABLAPL/13687/20 |7 U




5 22
P K 376/202 WP (C) /31156/202
66 | manry |2 03.01.2025 |,
67 |s K swaIn ?78/202 03.01.2025 ZP(C)/32072/202
68 |S K SWAIN 279/202 03.01.2025 gp(c)/32072/202
17.00,3%1
A K 380/202 WP (C)/20501/201 7
69 SARANGI 5 03.01.2025 8 DOCUMENT
IN DMS
70 |pc DAS(2) 281/202 03.01.2025 |CRLMP/1572/2022
PC 382/202 WP (C) /16574/200
(RN R 03.01.2025 ]
72 |s BISWAL 283/202 03.01.2025 ZP(C)/17221/202
D K 384/202 WP (C) /41028/202
(E T R 03.01.2025 ||
D K 385/202 WP (C) /41022/202
2 R 03.01.2025 ||
D K 386/202 WP (C) /40627/202
75 loonanty | 03.01.2025 |3
D K 387/202 WP (C) /40619/202
76 |oomanry | 03.01.2025 |3
D K 388/202
77 lonanty | 03.01.2025 |WP(C)/6569/2022
D K 389/202
78 |y 03.01.2025 |WP(C)/1989/2022
D K 390/202 WP (C)/41035/202
79 oy 03.01.2025 ||
D K 391/202
80 |oonanty |2 03.01.2025 |WP(C)/1963/2022
D K 392/202
E e 03.01.2025 |WP(C)/1965/2022
s K 393/202
82 o & s e 03.01.2025 |CRLA/286/2016
83 |n MOHANTY 394/202 03.01.2025 |TRP(C)/148/2018
84 |S PALAT 295/202 03.01.2025 ?P(C)/11834/201
P K 396/202
85 | omanty |2 03.01.2025 |[WP(C)/9877/2007
86 |R K SAHU 297/202 03.01.2025 ZP(C)/14728/202
87 |s samaL 298/202 03.01.2025 |SA/356/2001




88 |P K LENKA 299/202 03.01.2025 |CRLMC/4402/2024 |7 U
89 |L K NAYAK éOl/ZOZ 03.01.2025 |0JC/5715/1999 |7 U
90 |G C SWAIN §02/202 03.01.2025 |CMP/1371/2024 |7 U
o0 PR §o3/202 03 012095 gP(C)/22738/201 ; 5
92 SOEANTY §O5/202 03.01.2025 |RVWPET/23/2023 |7 U
93 |s MOHANTY §07/202 03.01.2025 [WP(C)/4068/2013 |7 U
94 |S MOHANTY §08/202 03.01.2025 [WP(C)/4069/2013 |7 U
95 |s MOHANTY §09/202 03.01.2025 [WP(C)/4071/2013 |7 U
96 |S MOHANTY §10/202 03.01.2025 [WP(C)/4070/2013 |7 U
97 |p swain §11/202 03.01.2025 |BLAPL/7928/2024 |7 U
98 |B K HATT 312/202 03.01.2025 ]Z;LAPL/11174/202 7 .
99 |7 P KAR §13/202 03.01.2025 gP(c)/32236/202 7 U
o0 EoiTRAY §14/202 05 01 2025 2BLAPL/7075/202 ; 5
101 |6 K NANDA §15/202 03.01.2025 [WP(C)/2631/2023 |7 U
102 |7 BARIK §16/202 03.01.2025 |CRLREV/153/2024 |7 U
103 B K SWAIN §17/202 03.01.2025 [WP(C)/2246/2020 |7 U
104 |7 BARIK §18/202 03.01.2025 |CRLREV/159/2024 |7 U
105 |S BHUYAN §l9/202 03.01.2025 |CONTC/445/2019 |7 U
106 |p NAYAK §20/202 03.01.2025 |ARBA/11/2014 7 U
107 EOEANTY §21/202 03.01.2025 |0JC/14468/1998 |7 U
108 N K ROUT §22/202 03.01.2025 QP(C)/27591/202 7 U
109 |S DWIBEDI §23/202 03.01.2025 |BLAPL/9358/2024 |7 U
110|S K NAYAK §24/202 03.01.2025 gP(c)/19484/201 7 U
111 [B N 1425/202 |03.01.2025 |[WP(C)/17248/201 |7 U




| IMUDULI 5 0 |
112 |M.Dpas §27/202 03.01.2025 |[MATA/37/2023 10
113 |s.R.0JHA §31/202 03.01.2025 |MACA/935/2016 |10
114 |s. SWAIN §32/202 03.01.2025 |MACA/935/2016 |10
115 |GR PATRA §35/202 03.01.2025 2LAPL/12923/2O2 10
116 |c.RANA §5O/202 03.01.2025 |[MACA/688/2020 |10
117 |p K Das §52/202 03.01.2025 gp(c)/34667/202 10
118 |A K SWAIN §57/202 03.01.2025 ?P(C)/18045/202 10
119|s pas §59/202 03.01.2025 22LAPL/14950/20 10
120 [K K NATH §63/202 03.01.2025 |CRLA/570/2015 |10
GYANENDRA
121 |CHANDRA §68/202 03.01.2025 |[WP(C)/1772/2022 |10
SWAIN
N D 471/202
1220 0 o e 03.01.2025 |[WP(C)/2631/2023 |10
123 |T K BASIK §76/202 03.01.2025 |RFA/211/2008 7
124 |s MOHANTY §78/202 03.01.2025 |WP(C)/4061/2013 |7
125 |5 MALLICK §83/202 03.01.2025 |CRLMC/3869/2024 |10
126 |7 SAHOO 387/202 03.01.2025 |CRLA/599/2013 |10
RK 488/202 BLAPL/10137/202
127 0% e 03.01.2025 |} 10
PRASANTA 497/202 5.00,3*5
128 [KUMAR 5 03.01.2025 CRLMC/4543/2024 |7 DOWN LOAD
ROUTRAY COPY
PRASANTA 498/202 3.00,3*3
129 [KUMAR 5 03.01.2025 CRLMC/4545/2024 |7 DOWNLOAD
ROUTRAY COPY
D. K. 499/202 BLAPL/12786/202
130 00N 2 03.01.2025 |; 10
[ | Total 11078

NIC




